
LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF March  2026

COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARING

1 CENTRAL

Recovery 04.08.2025 02.04.2026 06.04.2026 15.04.2026 --

2 CENTRAL 306 CS (COMM) 939/2025 20.08.2025 30.04.2026

306 CS (COMM) 895/2025 05.08.2025 10.07.2026

3 CENTRAL

02.02.2026 18.23.2026 23.03.2026 06.04.2026

10.07.2025 23.03.2026 27.03.2026 09.04.2026

14.01.2026 18.03.2026 06.04.2026 20.04.2026

03.01.2026 20.03.2026 07.04.2026 17.04.2026

19.01.2026 08.04.2026 14.04.2026 20.04.2026

26.02.2026 07.04.2026 15.04.2026 15.04.202605.05.2026

4 CENTRAL RECOVERY 15.07.2025 NA

RECOVERY 16.08.2024 NA

RECOVERY 23.07.2025 NA

SR
.
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AFFIDAVI
T OF 
WITNESS
ES

WRITTEN 
ARGUMEN
TS

ORAL 
ARGUME
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DATE

MS. NEELOFER ABIDA 
PERVEEN DISTRICT JUDGE 
(COMMERCIAL COURT)-01

301, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

CS COMM - 
893/2025

MOHANLAL JAIN 
VS ATUL WADHWA 
AND ORS.

09.03.20
26

14.04.2026 23.04.20
26

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-02

VIJAY KUMAR 
GOEL VS. MCD

14.03.20
26

24.03.2026
16.04.2026

24.03.2026
16.04.2026

06.04.202
6
23.04.202
6

05.05.20
26

PK OVERSEAS PVT 
LTD VS. CHAMAN 
LAL SETIA 
EXPORTS LTD

16.03.20
26

30.03.2026
08.05.2026

30.03.2026
08.05.2026

01.04.202
6 TO 
30.04.202
6

11.05.2026 
TO 
06.06.202
6

20.07.20
26

MS. DEVENDER KUMAR 
SHARMA, DISTRICT JUDGE, 
COMMERCIAL COURT-03

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS/COMM/1
46/2026

NITIN KUMAR 
GUPTA VS MCD 

09.03.20
26

23.03.202
6

06.04.20
26

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS/COMM/ 
785/2025

YOGESH 
AGGARWAL VS 
MCD 

10.03.20
26

27.03.202
6

09.04.20
26

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS/COMM/ 
41/2026

JASVINDER KAUR 
VS MCD 

11.03.20
26

06.04.202
6

20.04.20
26

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS/COMM/6
/2026

UNION BANK OF 
INDIA VS LEELA 
DEVI 

11.03.20
26

07.04.202
6

17.04.202
6

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS/COMM/ 
68/2026

NANYA AIRCONN 
VS OM  BALAJEE 
AUTOMOBILE 
INDIA PVT. LTD. 

14.03.20
26

14.04.2026
20.04.20
26

303, 
Extension 
Block, Tis 
Hazari 
Courts, 
Delhi

Suit for 
Recovery

CS/COMM/ 
300/2024

SIEMENS 
HEALTHCARE PVT. 
LTD. VS WELLNESS 
PATHCARE INDIA 
LLB 

17.03.20
26

05.05.20
26

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)798
/2025

CHATURBHUJ 
SHARMA V/S 
ZIRKON RENO PVT 
LTD

06.03.20
26

PE- 23.03.2026 AND 
26.03.2026 AND 
DE- 09.04.2026 
AND 10.04.2026

BEFORE 
PE- 
23.03.2026

BEFORE 
DE- 
09.04.202
6

BEFORE 
27.04.2026

27.04.202
6

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS (COMM)-
882/2024

M/S JAI DAYAL 
KAPOOR VS. M/S 
VARDHMAN 
ENTERPRISES

11.03.20
26

PE 01.04.2026 AND 
02.04.2026 DE- 
21.04.2026, 
22.04.2026 AND 
23.04.2026

BEFORE 
PE- 
23.03.2026

BEFORE 
DE- 
21.04.2026

BEFORE 
29.04.2026

29.04.20
26

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)836
/2025

NAITIK 
DEVELOPERS V/S 
YATINDRA NIRVIK

18.03.20
26

PE- 08.04.2026 
AND 10.04.2026 
AND DE- 
27.04.2026 AND 
28.04.2026

BEFORE 
PE-
01.04.2026

BEFORE 
DE- 
27.04.202
6

BEFORE-
06.05.2025

06.05.20
25
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4 CENTRAL

RECOVERY 15.07.2025 NA

5 CENTRAL nil

6 CENTRAL

410

22.12.2023 30.03.2026

829 DAYS YES Contested NA

410

06.05.2025

9315097599

30.03.2026 328 DAYS

YES Contested NA

7 CENTRAL 302

CS(COMM) 1005/2025 12.09.2026 15.04.2026 15.04.2026 29.04.2026 NIL
302

CS(COMM) 1083/2023 22.07.2023 10.04.2026 10.04.2026 27.04.2026 NIL
8 CENTRAL nil

9 CENTRAL RECOVERY 06-03-2026

06-03-2026

06-03-2026

07-03-2026

07-03-2026

10-03-2026

13-03-2026

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, 
COMMERCIAL  COURT-04

304 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)801
/2025

AMIT TYAGI V/S 
YATINDRA NIRVIK

18.03.20
26

PE- 08.04.2026 
AND 10.04.2026 
AND DE- 
27.04.2026 AND 
28.04.2026

BEFORE 
PE – 
08.04.2026

BEFORE 
DE- 
2704.2026

BEFORE 
06.05.2025

06.05.20
25

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-05

SH. RAM LAL MEENA,  DJ 
COMM-06 TIS HAZRI COURT 
CENTRAL DELHI

CS 
(COMM)/162
9/23

CS 
(COMM)/162
9/23

DELHI JAL BOARD 
VS. CHINAR 
SHIPPING & 
INFRASTRUCTRUR
E INDIA PVT. LTD.

SH. 
NARES
H 
SHARM
A

9811087091, 
9810305586

CS 
(COMM)/489
/25

CS 
(COMM)/48
9/25

M/S. R.K. GOEL 
ABHAY KUMAR 
JAIN VS. 
MUNICIPAL 
CORPORATION OF 
DELHI

SH. 
RISHAN
K GOLA

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

anita gupta vs m/s 
xsoni systems private 
llimited

11.03.20
26

27.03.202
6

06.05.20
26

M/S SANCHI 
CEREALS PVT LTD 
VS INDUSIND 
BANK LTD

11.03.20
26

27.03.202
6

04.05.20
26

SH. RAMESH KUMAR -II 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. ANIL ANTIL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-09

109 
EXTENSIO
N BLOCK 
THC 
DELHI

CS 
(COMM)/271
/2026

Ms Hoshiyar Singh 
Suresh Chandra 
Sarees Pvt Ltd Vs Ms 
Suhagan Creation

CS 
(COMM)/26
9/2026

Union Bank Of India 
Vs Kamlesh

CS 
(COMM)/27
0/2026

RAJAN VERMA Vs 
Municipal 
Corporation of Delhi

CS 
(COMM)/27
8/2026

Hamdard National 
Foundation ( India) 
Vs Hamdard 
Educational Welfare 
Society Jhantli

CS 
(COMM)/27
6/2026

Union Bank of India 
Vs Ms M 10 Sports 
Prop Mr Gaurav 
Sharma

CS 
(COMM)/28
8/2026

Karigari Design Pvt 
Ltd Vs Dulhan 
Fashion Garments 
Pvt Ltd

CS 
(COMM)/30
4/2026

Bank of Baroda Vs 
Satish
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9 CENTRAL

13-03-2026

16-03-2026

16-03-2026

16-03-2026

17-03-2026

17-03-2026

25-03-2026

23-03-2026

25-03-2026

10 CENTRAL

307 Civil 16-10-2025 ---- ---- ---- ---- ---- ---- ----

307 Civil 17-11-2025 ---- ---- ---- ---- ---- ---- ----

11 CENTRAL

309 CS (COMM) 04-12-2025 -

12 CENTRAL

401 CS (COMM)  42/26 14-01-2026

CS (COMM) 792/2025 11-07-2025

SH. ANIL ANTIL, DISTRICT 
JUDGE, COMMERCIAL 
COURT-09

CS 
(COMM)/30
3/2026

SONA SAREES Vs 
OM PRAKASH 
SHAH

CS 
(COMM)/32
0/2026

MOHD WASIM  
PROPRIETOR SS 
MOTORS Vs EMRI 
GREEN HEALTH 
SERVICES  Through 
its Chairman Mr 
GVK Reddy

CS 
(COMM)/319
/2026

Union Bank of India 
Vs Suresh and others

CS 
(COMM)/318
/2026

Union Bank of India 
Vs Kamlesh and 
others

CS 
(COMM)/32
8/2026

ATUL JAIN 
PROPRIETOR OF 
M/S CAPITAL 
DIAMOND Vs M/S 9 
QUBE JEWELERY 
(THROUGH ITS 
PARTNER)

CS 
(COMM)/32
7/2026

Riddhi Siddhi Textile 
Vs Suveb Saree Pvt 
Ltd

CS 
(COMM)/36
7/2026

Shiv Textile Vs GEM 
NEXT Clothing

CS 
(COMM)/35
6/2026

Tomar Stone Crasher 
Vs The New India 
Assurance Co Ltd

CS 
(COMM)/36
8/2026

MANOJ GARG Vs 
ASHISH ARORA

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS/Comm./1
106/2025

Rajnish Yadav  Vs.  
Municipal 
Corporation of Delhi

CS/Comm./1
209/2025

Falcon Aviation 
Academy  Vs.  M/s 
The National 
Insurance Co Ltd.

SH. MUKESH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS (COMM)/1288/2025 

Sunita Verma 
Proprietor of Ms 
Manoj Kumar 
Jewellerz Vs Abdul 
Wahid Mandal

25.03.20
26

LC 
appointed 
for 
evidence 
recording

As per 
order, list 
of 
witnesses 
be filed 
within 15 
days as 
provided 
under 
order 16 
Rule 1 
CPC.
 +

SH. LAL SINGH, DISTRICT 
JUDGE, COMMERCIAL 
COURT

JASVINDER KAUR 
Vs. Municipal 
Corporation of De

18.03.202
6 for P.E 
and 
30.03.20
26 for D

BANK OF BARODA 
Vs. SRISHTI 
AGGARWAL

08.04.20
26 for PE, 
17.04.202
6 for DE a

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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12 CENTRAL

CS (COMM) 522/25 14-05-2025

CS (COMM) 345/25 19-12-2025
13 CENTRAL 402

CIVIL SUIT 27.11.2025
402

CIVIL SUIT 01.04.2022
402

CIVIL SUIT 10.12.2025
402

CIVIL SUIT

28.02.2025

402

CIVIL SUIT

16.09.2025 YES

14 WEST

cs 12-11-2025 Nil Nil Nil Nil Nil Nil
15 WEST nil

16 WEST nil

17 WEST nil

18 WEST nil

19 WEST nil

20 NEW DELHI nil

SH. LAL SINGH, DISTRICT 
JUDGE, COMMERCIAL 
COURT

 ANIL KUMAR 
GUPTA Vs. 
MUNICIPAL 
CORPORATION OF 
DELHI

13.04.202
6 for PE 
and on 
17.04.202
6 

SHREYAM 
AGRAWALVs.EVEX 
AUTO INDIA PVT 
LTD

06.04.20
26 for 
P.E, 
18.04.202
6 for DE a

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS(COMM)-
1259/2025

M/S TAURUS 
APPARELS PVT LTD
Vs
MS DUTTA 
INDUSTRIAL 
SEWING MACHINE 
CORPORATION 
THROUGH ITS 
PARTNER 
SUBHASH 
CHANDER RAKH

CS(COMM)-
1058/2022

MOINUDDIN 
FAROOQUI
Vs
MOHAMMED 
SUHAIL KHAN

CS(COMM)-
1322/2025                                         

                                        
                                        
                 
MEENAKSHI JAIN
Vs
HARSH KHANNA

CS(COMM)-
238/2025

M/s EIH LIMITED
Vs
M/S MODE 
RETAILS SALES 
MARKETYING 
PRIVATE LIMITED

CS(COMM)-
1023/2025

KULDEEP 
FALODIYA
Vs
MOHAN LAL 
HARJAI

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/90
6/2025 

SURJEET GUPTA 
TRADING AS M/S 
SHREE SHYAM 
ENTERPRISES Vs 
GAURI SHANKAR 
GUPTA TRADING 
AS DURGESHWARI 
UDYOG

24-03-
2026

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE 
(COMMERCIAL COURT)-02

SH. RAGHUBIR SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03

SH. SANJEEV AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. RAJ KUMAR TRIPATHI, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PULASTYA 
PARAMCHALA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01
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NAME21 NEW DELHI nil

22 NEW DELHI nil

23 SOUTH

Civil Suit 08.10.2025 NIL NIL NIL NIL NIL 15.05.2026

Civil Suit 09.09.2025 NIL NIL Nil NIL NIL 30.04.2026

Civil Suit 13.10.2025 21.04.2026 NIL Nil NIL NIL NA

Civil Suit 28.11.2025 NIL NIL NIL NIL NIL 22.05.2026

24 SOUTH

Commercial 10.07.2025 06.05.2026 06.05.2026 06.08.2026 - -

25 SH. SANDEEP YADAV SOUTH nil

26 SOUTH

Commercial 11.03.2025 - - - - - 30.05.2026

Commercial 22.04.2024 - - - - - 28.05.2026

27 SOUTH

13-01-2023 - - - 16-04-2026

08-06-2023 - 14-05-2025 - - -

27-09-2023 - 26-11-2024 - - 12-05-2026

24-02-2025 - - - - - 21-04-2026

SH. SANJAY KHANAGWAL 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. DEEPALI SHARMA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-03 

MS. SAVITA RAO, DISTRICT 
JUDGE(COMMERCIAL 
COURT) 12, New 

Court 
Block-I

CS (COMM) 
458/25

Rahmat Ali Vs. Sunil 
Ghadoke & Anr. 

10.03.20
26

12, New 
Court 
Block-I

CS (COMM) 
421/25 

VIKAS GHAI Vs. 
CASA2 STAYS 
PRIVATE LIMITED

16.03.20
26

12, New 
Court 
Block-I

CS (COMM) 
467/25

SMALL FARMERS 
AGRI BUSINESS 
CONSORTIUM Vs. 
MS ANANDA AGRO 
FOODS  

19.03.20
26

12, New 
Court 
Block-I

CS DJ 
783/25

Ram Shankar yadav 
through POA sunil 
kumar yadav Vs. tara 
machines and tech 
service pvt ltd  

25.03.20
26

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New 
Court 
Block-I

CS (COMM) 
320/2025

EMU LINES 
PRIVATE LTD VS 
PRATHAM 
SHIPPING & 
LOGISTICS PVT 
LTD

24.03.20
26

06.07.202
6

SH. AJAY KUMAR JAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT) 
(DIGITAL)-04

29, New 
Court 
Block-II

CS (COMM.) 
125/2025

SUPREME 
BITUCHEM INDIA 
PVT. LTD.  VS   DSC 
ENGINEERING 
PVT. LTD.

24.03.20
26

29, New 
Court 
Block-II

CS (COMM.) 
199/2024

AMAN TRAVELS 
LTD.   VS   
PUNEESH NANDA

25.03.20
26

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/3
3/2023

PANASONIC LIFE 
SOULUTIONS 
INDIA P. LTD. VS 
AMIT 
ENTERPRISES

15-01-
2024

09-10-
2024

Final 
Argument
s

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/38
2/2023

M/S NLMK INDIA 
SERVICE CENTER 
VS POSCO 
POGGENAMP 
ELECTRICAL 
STEEL

10-07-
2024

22-04-
2026

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COM/54
4/2023

AKMY BUILDCON 
P. LTD. VS SMC 
ENTERPRISES P. 
LTD.

25-09-
2024

Final 
Argument
s

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/9
9/2025

IENERGIZERS IT 
SERVICES VS PVR 
INOX LTD.

18-09-
2025
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27 SOUTH

07-11-2023 - - - - -

28 SOUTH-EAST nil

29 SOUTH-EAST

14

Commercial

12.01.2026

Within 15 days 22.04.2026 __ __ __ --

17.10.2025

Within 15 days 29.04.2026 __ __ __ --

20.05.2025

Within 15 days 09.04.2026__ __ __ --

08.10.2025

Within 15 days 07.04.2026 __ __ __ --

15.07.2022

Within 15 days 20.04.2026__ __ __ --

12.09.2025

Within 15 days __ __ __ --

01.09.2025

Within 15 days __ __ __ --

27.01.2026 Within 15 days 10.04.2026 __ __ __ __

17.09.2025 Within 15 days 11.04.2026 __ __ __ __

30 SOUTH-EAST nil

31 MS. ANU GROVER BALIGA SOUTH-EAST nil

32 MS. NEELAM SINGH SOUTH-EAST nil

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS/COMMER
CIAL

CS/COMM/6
12/2023

M/S GOLDEN 
FOODS PRODUCTS 
VS. RAVI KANT 
AWASTHI

29-01-
2026

20-04-
2026

MS RAVINDER BEDI, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LALIT KUMAR 
LD. DJ COMM-02, DJ-COMM-
2, SAKET COURTS, NEW 
DELHI.

CS/COMM/2
4/2026

STATE BANK OF 
INDIA VS. JEETU

07.03.20
26

CS/COMM/8
52/25

M/S TRADITION 
EXPORTS VS. 
KEWAL ARORA

09.03.20
26

CS/COMM/4
28/2025

EMARSON 
INFOTECH VS. 
AVERDA WASTE 
MANAGEMENT

11.03.20
26

CS/COMM/8
08/2025

VIJAY KUMAR 
THAREJA VS. 
RAKESH SINGH

13.03.20
26

CS/COMM/6
93/2022

CHARANTJEET 
SINGH VS. KBSH P. 
LTD.

19.03.20
26

CS/COMM/7
36/2025

PAI PLATFORMS 
PVT. LTD. 
VS.SATGURU 
PUNJABI

24.03.20
26

18.04..202
6

CS/COMM/7
07/2025

M/S EAST INDIA 
ENGINEERS VS. 
M/S BUILDTECH P. 
LTD.

24.03.20
26

18.04..202
6

CS/COMM/6
7/2026

STATE BANK OF 
INDIA VS. 
DHARMENDRA 
SINGH

24.03.20
26

CS/COMM/7
48/2025

M/S KBC 
COMPUTECH P. 
LTD. VS. KUSUMA 
BABULAL JAIN

30.03.20
26

DR. RAKESH KUMAR, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)
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ION

PETITIONER NAME 
VS RESPONDENT 
NAME33 SOUTH-EAST nil

34 SOUTH-EAST nil

35 SOUTH-EAST nil

36 EAST

209 RECOVERY 215/2024 26-07-2024 NIL NIL NIL NIL NIL

209 RECOVERY 337/2025 10-12-2025 NIL NIL NIL NIL NIL

37 EAST nil

38 NORTH-EASTnil

39 SHAHDARA

04.10.2025 NIL Not Filed Not Filed Not Filed NO NO

29.10.2025 NIL Not Filed Not Filed Not Filed NO NO
40 SHAHDARA

10-05-2024 NOT FILED NO- NO

19-05-2025 NOT FILED NO- NO

06-08-2025 NOT FILED NO- NO

06-08-2025 NOT FILED NO- NO

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

MS. NIRJA BHATIA 
DJ(DIGITAL)-07, SOUTH 
EAST DISTRICT, 

MS VEENA RANI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. DEVENDER KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

LALIT GOEL VS. 
MCR BUILD WELL 
LLP 

23-03-
2026

P.E.-04-05-
2026, 05-
05-
2026,D.E-
08-05-
2026, 11-
05-2026 

BANK OF BARODA 
VS. MOHD. BILAL 
SAIFI

14-03-
2026

P.E-20-04-
2026, 21-
04-
2026,22-
04-2026, 
D.E. 28-
04-2026, 
29-04-
2026, 30-
04-2026

MS. RUBY ALKA GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. GORAKH NATH 
PANDEY, DISTRICT JUDGE 
(COMMERCIAL)-01

SH. SUDESH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-01

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS (COMM) 
581/25 

MS DEEPTI GUPTA 
VS. S AND S 
ENTERPRISES

For P.E. - 
09.04.2026 
& 
10.04.2026
For D.E. –
22.04.2026 
& 
23.04.2026 
FA 
02.05.2026

301, New 
Court 
Building 

CS(COMMER
CIAL)

CS (COMM) 
616/25 

SUNIL JAIN Vs. 
SIDDHANT 
KHANDELWAL

25th and 
27th April, 
2026 8th 
and 11th 
May, 2026 
FA 
26.05.2026

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

ROOM NO 
208

COMMERCIA
L

CS COMM 
277/2024

ANIL PITTI VS. 
BRHAM GUPTA

12/03/2
026

NOT 
FILED

NOT 
FILED

PE/23–04-
2026

ROOM NO 
208

COMMERCIA
L

CS COMM 
330/2025

BRAHAM GUPTA 
VS. ANIL PITTI

12/03/2
026

NOT 
FILED

NOT 
FILED

PE/23–04-
2026

ROOM NO 
208

COMMERCIA
L

CS COMM 
485/2025

M/S Shailender 
Singh Construction 
Vs M/s Municipal 
Corporation of Delhi

19/03/2
026

NOT 
FILED

NOT 
FILED

PE/02–05-
2026

ROOM NO 
208

COMMERCIA
L

CS COMM 
486/2025

M/s Shailender 
Singh Construction 
Vs M/s Muncipal 
Corporation of Delhi

19/03/2
026

NOT 
FILED

NOT 
FILED

PE/02–05-
2026



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRAT
ION

PETITIONER NAME 
VS RESPONDENT 
NAME

40 SHAHDARA

15-09-2025 NOT FILED NO- NO

11-11-2025 NOT FILED NO- NO
41 SHAHDARA

07.06.2024 Not Filed NO Not Filed NO NO

09.01.2026 Not Filed NO Not Filed NO NO

30.10.2025 Not Filed NO Not Filed NO NO

04.08.2025 Not Filed NO Not Filed NO NO

08.04.2025 Not Filed NO Not Filed NO NO

14.10.2025 Not Filed NO Not Filed NO NO

21.11.2025 Not Filed NO Not Filed NO NO

13.01.2026 Not Filed NO Not Filed NO NO

02.08.2025 Not Filed NO Not Filed NO NO

20.01.2026 Not Filed NO Not Filed NO NO
24.12.2025

Not Filed NO Not Filed NO NO
11.11.2025

Not Filed NO Not Filed NO NO

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

ROOM NO 
208

COMMERCIA
L

CS COMM 
557/2025

MOHD ANWAR Vs 
M S K L ARORA 
CONSTRUCTION 
PVT LTD ORS

24/03/2
026

NOT 
FILED

NOT 
FILED

PE/21–04-
2026

ROOM NO 
208

COMMERCIA
L

CS COMM 
645/2025

State Bank of India 
Vs Pramod Kumar

24/03/2
026

NOT 
FILED

NOT 
FILED

PE/09–04-
2026

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
350/2024

LVS FINANCIAL 
SERVICES PVT LTD 
VS RED LOTUS 
TRADERS

09.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
13/2026

RAKESH ARORA VS 
MANDEEP KUMAR

10.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
621/2026

MUKESH GOEL VS 
SUDHIR KUMAR

10.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
477/2025

GURINDER SINGH 
VS M/S NOBLE 
ENTERPRISES & 
ORS.

10.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
218/2025

IDBI BANK LTD VS 
SATENDER KUMAR 
VERMA

12.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
601/2025

M/S UTC 
MARKETING PVT 
LTD VS BIRENDRA 
TIWARI

16.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
664/2025

HAREY KRISHNA 
CABLES PVT LTD 
VS SHRI HARI 
GROUP

18.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
17/2026

CANARA BANK VS 
NAVAB ALI

19.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
471/2025

CANARA BANK VS 
VIPI SINGH

19.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
38/2026

PUNJAB NATIONAL 
BANK VS NIGHAT 
ALI & ORS

20.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
727/2025

CANARA BANK VS 
M/S ROZI JEANS & 
ANR.

20.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
3647/2025

NITA DEVI 
SHRIMAL ANIL 
KHANNA

20.03.20
26



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.

COURT 
ROOM

DATE OF 
REGISTRAT
ION

PETITIONER NAME 
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NAME

41 SHAHDARA

16.03.2024

Not Filed NO Not Filed NO NO
23.12.2025

Not Filed NO Not Filed NO NO
12.11.2025

Not Filed NO Not Filed NO NO
21.01.2026

Not Filed NO Not Filed NO NO
09.01.2026

Not Filed NO Not Filed NO NO
20.01.2026

Not Filed NO Not Filed NO NO
42 SHAHDARA

C.No 304 12-03-2026 NOT FILED NOT FILED

13/03/2026 NOT FILED NOT FILED

16-03-2026 NOT FILED NOT FILED

18-03-2026 NOT FILED NOT FILED

20-03-2026 NOT FILED NOT FILED
43

406 Civil

13-11-2018 10-03-2026

Contested

30-11-2018

Contested

05-01-2022 14-03-2026

Contested

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
174/2024

VELOCITY 
ENGINEERING PVT 
LTD VS M/S 
MAHESH 
WINDING PVT LTD

23.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
721/2025

RD SONS VS 
TIRUMALA 
ENVELOPE 
MAKERS AND 
CARD CENTRE

23.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
649/2025

BIMLESH KUMAR 
SINGH VS TARUN 
KAKARIA

24.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
41/2026

PUNJAB NATIONAL 
BANK VS PROMOD 
KUMAR SHUKLA

24.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
14/2026

CANARA BANK VS 
BHAVYA 
AGGARWAL

24.03.20
26

303, New 
Court 
Building 

CS(COMMER
CIAL)

CS(COMM) 
37/2026

CANARA BANK VS 
MOHD NASEEM

30.03.20
26

SH. PAWAN KUMAR MATTO 
DJ (COMM-04)

COMMERCIA
L 

CS(COMM)/
718/2025

SH. RISHAB 
JAIN VS SH. 
DEEPENDR
A GOYAL

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 28-
05-2026

COMMERCIA
L 

CS(COMM)/
421/2025

SHUBHAM 
JAIN VS 
MANOJ 
KUMAR 
SINGH

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 02-
06-2026

COMMERCIA
L 

CS(COMM)/
4688/2025

MOHD. 
NAZIR 
PROP. OF 
M/S AXIX 
TRADING 
CO. VS 
KHATU 
SHYAM 
MEGA 
MART LLP

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 25-
05-2026

COMMERCIA
L 

CS(COMM)/
30/2026

M/S 
SURESH 
APPARELS 
VS SH. 
SANKET 
GARG

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 03-
06-2026

COMMERCIA
L 

CS(COMM)/
705/2025

SH. 
BANKEY 
BEHARI 
FABRICS 
PVT. LTD. 
VS 
AKHLESH 
SHARMA 
PROP S R 
COLLECTIO
N

NOT 
FILED

NOT 
FILED

NOT 
FILED

P.E. 06-
07-2026

SH. DEVENDER KUMAR 
JANGALA, DISTRICT JUDGE, 
COMMERCIAL COURT

NORTH-
WEST

CS 
(COMM.)/24
/2018

SURENDER 
KUMAR YADAV 
AND ORS Vs 
PUNJAB NATIONAL 
BANK

CS 
(COMM.)/49
/2018

M/S VISHAL VIDEO 
AND APPLIANCES 
(P) LTD Vs M/S 
MAHI 
ELECTRONICS AND 
HOME

30-03-
2026

CS 
(COMM.)/17
/2022

M/S VIJAYA 
PLASTICS Vs M/S B 
N SONS AND ORS.



COURT DISTRICT CASE TYPE CASE NO. DATE OF CASE MANAGEMENT HEARINGSR
.
N
O.
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REGISTRAT
ION
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43

25-05-2023

Contested

44

205 Civil 18-04-2019 N.A 11-02-2026 2454 Days Yes Contested N.A

01-12-2022 N.A 19-02-20262598 Days Yes Contested N.A

18-03-2024 N.A 676 Days Yes Contested N.A

s 20-09-2024 N.A 494 Days Yes Contested N.A

03-09-2025 N.A 16-02-2026163 Days Yes Contested N.A

45 NORTH nil

46 NORTH nil

47

603 17.12.2019 20.03.2026 20.03.2026 NIL NIL NIL NIL

603 19.11.2025 24.03.2026 24.03.2026 NIL NIL NIL NIL

603 19.11.2025 25.03.2026 25.03.2026 NIL NIL NIL NIL

603 19.11.2025 27.03.2026 27.03.2026 NIL NIL NIL NIL

603 12.12.2024 28.03.2026 28.03.2026 NIL NIL NIL NIL

48

613 03-07-2025 46088 ... ... ... ..... ...

SH. DEVENDER KUMAR 
JANGALA, DISTRICT JUDGE, 
COMMERCIAL COURT

NORTH-
WEST

CS 
(COMM.)/41
3/2023

M/S AMIT SALES 
CORPORATION Vs 
M/S SHREE 
KRISHNA 
ENTERPRISES

20-03-
2026

SH.VINOD YADAV, 
DISTRICT JUDGE, 
(COMMERCIAL COURT) CS 

(COMM)91/1
9

M/S HINDUSTAN 
SALES 
CORPORATION Vs 
M/S B.R KOHLI 
CONSTRUCTION 
PVT LTD

SANDEE
P 
JINDAL

CS (COMM) 
913/22

ARUN AGARWALA 
Vs IMRAN JEELANI 
LANKAR

VIKRAN
T 
ARORA

CS 
(COMM)171/
24

MUKUL GUPTA 
MARKETING PVT 
LTD. Vs RANCHIT 
MALHOTRA

MONIK
A GOEL

03-02-
2026

ASHOK KUMAR Vs 
M/S SAI SHAKTI 
CIVIL 
ENGINEERING 
PVT. LTD.

SANDEE
P 
JINDAL

03-02-
2026

CS 
(COMM)628
/25

JITIN NARANG Vs 
ASHOK MAGGOO

MANEN
DER 
JEET 
SINGH

SH. JAGDISH KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SHAILENDER MALIK, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. RAJ KUMAR, DISTRICT 
JUDGE (COMMERCIAL 
COURT-01

SOUTH 
WEST

COMMERCIA
L SUIT

CS.COM 
249/19

COLLECTENT 
DIGITAL V/S 
MOBIGOSSIP 
INFOTECT PVT. 
LTD & ORS

18.03.20
26

COMMERCIA
L SUIT

CS.COM 
641/25

GR 
INTERNATIONAL 
V/S SHERRAINE 
GLOBE

17.03.20
26

COMMERCIA
L SUIT

CS.COM 
568/24

PRABHAT 
MUTREJA V/S M/S 
ADHARV 
ENTERPRISES

19.03.20
26

COMMERCIA
L SUIT

CS.COM 
579/2024

AKASH DHAWAN 
V/S M/S ADHARV 
ENTERPRISES

19.03.20
26

COMMERCIA
L SUIT

CS.COM 
635/2024

M/S NEW BERCO 
ELECTONIC V/S 
M/S ADHARV 
ENTERPRISES

19.03.20
26

SH. BALWANT RAI BANSAL, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

Commercial 
Suit

CS 
(COMM)/34
8/2025

SHRI ANIL Vs 
SHUBHAM 
HOUSING 
DEVELOPMENT 
FINANCE 
COMPANY LTD 

PE – 04/04/26 & 
08/04/26
DE – 17/04/26
F.A – 25/04/26
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48

613 29-05-2025 46092 ... ... ... ..... ...

613 09-09-2024 46094 ... ... ... ..... ...

613 12-07-2024 46095 ... ... ... ..... ...

613 04-08-2025 46099 ... ... ... ..... ...

613 24-02-2025 46104 ... ... ... ..... ...

613 29-10-2025 46104 ... ... ... ..... ...

49

614 09.07.2025 NIL NIL NIL NIL NIL

614 12.02.2025 NIL NIL NIL NIL NIL 

614 01.07.2024 NIL NIL NIL NIL NIL 

614 24.11.2025 PE-17.04.2026 NIL NIL NIL NIL NIL 

614 17.04.2025 NIL NIL NIL NIL NIL 

614 06.01.2026 NIL NIL NIL NIL NIL 

614 30.10.2025 NIL NIL NIL NIL NIL 

614 22.11.2025 PE-30.03.2026 NIL NIL NIL NIL NIL 

SH. BALWANT RAI BANSAL, 
DISTRICT JDUGE, 
COMMERCIAL COURT-02

Commercial 
Suit

CS 
(COMM)/29
6/2025

OZONE 
PHARMASTICALS 
LTD. Vs 
SH ANGSHUMAN 
DE

PE – 10/04/26 & 
13/04/26
DE – 20/04/26 & 
22/04/26
F.A – 28/04/26

Commercial 
Suit

CS 
(COMM)/45
2/2024 

M/S PRAKASH 
PIPES LIMITED Vs 
M/S GOPAL FOOD 
PRODUCTS

PE – 08/04/26 & 
10/04/26
DE – 15/04/26 & 
17/04/26
F.A – 24/04/26

Commercial 
Suit

CS 
(COMM)/35
8/2024 

Canara Bank Vs 
Vijay Shokeen

PE – 13/04/26 & 
14/04/26
DE – 20/04/26 & 
21/04/26
F.A – 27/04/26

Commercial 
Suit

CS 
(COMM)/419
/2025 

sSKYWAYS AIR 
SERVICES LTD Vs 
Zinnia india

PE – 14/04/26 & 
15/04/26
DE – 21/04/26 & 
22/04/26
F.A – 29/04/26

Commercial 
Suit

CS 
(COMM)/89
/2025 

PRATEEK GOEL Vs 
DEEPAK KAPOOR

PE – 15/04/26 & 
17/04/26
DE – 24/04/26 & 
25/04/26
F.A – 30/04/26

Commercial 
Suit

CS 
(COMM)/56
4/2025 

CANARA BANK Vs 
VINOD KUMAR 
BHASIN

PE – 17/04/26
DE – 24/04/26
F.A – 30/04/26

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Commercial 
Suit

CS(COMM) 
363/2025

SUNITA KANWAR 
VS. VIRENDER 
KUMAR

09.03.20
26

PE-08.04.2026 DE-
15.04.2026

Commercial 
Suit

CS(COMM) 
75/2025

RAMJI LAL VS. 
GHAMANDI 

10.03.20
26

PE-27.03.2026 DE-
21.04.2026

Commercial 
Suit

CS(COMM) 
314/2024

ARISTO HEALTH 
CARE VS. ACADIS 
PHARMACY 

16.03.20
26

PE-16.04.2026 DE-
23.04.2026

Commercial 
Suit

CS(COMM) 
646/2025

PREETI JAISWAL 
VS. PRADEEP 
TRIPATHI

18.03.20
26

Commercial 
Suit

CS(COMM) 
198/2025

WELDFABWORX 
VS. KVM 
ENGINEERS

23.03.20
26

PE-16.04.2026 DE-
23.04.2026

Commercial 
Suit

CS(COMM) 
11/2026

SAARTHAK 
AILAWADI VS. 
SUNIL KUMAR 
KUKREJA

23.03.20
26

PE-17.04.2026 DE-
24.04.2026

Commercial 
Suit

CS(COMM) 
584/2025

SANKALP FINSEC. 
PVT LTD VS. RAM 
PRASAD

24.03.20
26

PE-07.04.2026 DE-
18.04.2026

Commercial 
Suit

CS(COMM) 
644/2025

SANKALP FINSEC 
PVT LTD VS. RAM 
PRASAD

24.03.20
26
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49

614 02.09.2023 PE-08.04.2026 NIL NIL NIL NIL NIL 

614 15.08.2025 NIL NIL NIL NIL NIL 

50

509 CS(COMM) 351/2025 03.07.2025 20.04.2026 _ _ _ _

509 CS(COMM) 514/2025 22.09.2025 18.04.2026 _ _ _ _

509 CS(COMM) 524/2025 27.09.2025 16.04.2026 _ _ _ _

SH. GAUTAM MANAN, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

Commercial 
Suit

CS(COMM) 
413/2023

SHIVAM REALTERS 
PVT LTD VS. 
INDIAN BANK

25.03.20
26

Commercial 
Suit

CS(COMM 
423/2025

BABAJI UDYOG VS. 
4MANN 
INDUSTRIES

25.03.20
26

PE-20.04.2026 DE-
27.04.2026

SH. AJAY GULATI-I, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH 
WEST FERNS CARGO 

EXPRESS PVT LTD 
Vs FLYEDGE 
CARGO PVT LTD

11.03.20
26

PE 
20.04.2026 
          
27.04.2026

Continental Carriers 
Private Limited Vs 
KEVGEE 
SOLUTIONS

13.03.20
26

PE 
18.04.2026

MS DUSTIN 
FASHION WORLD 
Vs Naysaa Retail 
venture Pvt Ltd

18.03.20
26

PE 
16.04.2026
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